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Sh. Abhishek Mishra, PCS for the petitioner. Sh. Krishna Dev Vyas, Advocate
for the ROC, Kanpur.

I.d. CGSC has filed the report in this matter. Petitioner is dircc:i.c:d. to file
rejoinder within 15 days from today with a copy in advance to the opposite party.
Let the copy of the petition with Copy of PAN No. be served on the Income Tax
Authorities. Petitioner is also directed to file affidavit of service within seven days.

Objection, if any, may be may be filed within 15 tays from the date of service.

List the matter on 11" April 2018 for hearing.
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